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Dated at Chennai on this the 26th day of October 2021. 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

M/s. E.K.KUMARESAN 

Standing Counsel for State Government of Kerala - NGT(SZ) Chennai Bench 

 



 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

(SOUTHERN ZONE), CHENNAI 

Original Application No. 75 of 2021 (SZ)  

IN THE MATTER OF: 

Anoop, Kerala                  ...Applicant(s) 

Versus 

State of Kerala, 

Through the Principal Secretary, 

Thiruvananthapuram and others.             ...Respondent(s) 

 

JOINT COMMITTEE REPORT FILED BY THE DIRECTOR, MINING & 
GEOLOGY / 2ND RESPONDENT 

 

1. It is submitted that this Hon’ble Tribunal vide its order dated 

26.02.2021 in OA No.75/2021 has appointed a Joint Committee to inspect 

the area in question and to submit a factual as well as action taken report in 

the above application. 

2.  It is submitted that a joint committee constituted as per the 

directions of this Hon’ble Tribunal and decided to carry out field inspection of 

the quarry in question on 10.08.2021 to examine whether the specific and 

general conditions in the environmental clearance issued to the 5th 

respondent have been violated. All the members of the joint committee were 

present during the field inspection. 

Therefore it is most humbly prayed that this Hon’ble Tribunal may 

be pleased to record the said joint committee Report filed by the Director, 

Mining & Geology / 2nd Respondent on Record and thus render justice. 

Dated at Chennai on this the 26th day of October 2021 

 

 

(E.K.Kumaresan) 

Counsel for R2 

Standing Counsel for State 

Government of Kerala 

NGT(SZ), Chennai Bench 
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M/s. E.K.KUMARESAN 

Standing counsel for Kerala (SZ) 

Counsel for R1, R2 & R4 
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